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r rding xemption to ~oan aia i 

Fund TrllSt" under section 10 
(23C). of the Income-tax A.ct, 1961 
for the period c vered by the a s-

ment y..:ars 1978·79 to 1982-83. 

(v) S.O. 2616 published in G1zette 
of J'ldia dated the 24th July, 
1982 regarding exemption to 
"The m~ a a  Textile Mills 
Fouridation" under section 10 (23C) 
of the l'lcome-tax, Act 1961 for the 
period cove d by the assessment 

years 1982-83 to 1 ~ S  

(vi) S.O. 2618 published in Gai.etee 
of I,dia d a ted the 24th July, 1982 
regarding exemption to ''In1ia 
Islamic Cultural Centre (Regd.)" 
under section I 0 (23C) of the Income.. 
t'lx, Act 1961 for the ~rio  c ver d 
by the assessment years 1982-83 
and 1983-84. 

(vii) S.O. 2619 published in 0-:t:zettee 
of India dated· the 24th July, 
1982 reg rding exemption to "Sir 
Homi M ... hta Cha.rit} Trust" 
under s ction 10 (23C) of the 
lncom.:-t"lx Act, 1961 for the 
period covered by the assessment 
years 1981-82 to 1982-83. 

(viii) S.O. 2620 publl bed in Gaz::tte of 
lidia dated the 24th July, 
1982 regarding exemption of ~s r  

Ram Chandra Mis.-.ion' u der 
section 1 O (23q of the Income-
tax Act, 1961 for the perivd covered 
by th ass ssm;}nt Ye9.n; 1982-83 
to 1984-85. 

(ix) S.O. 2621 published in Gazette of 
India dated the 24th July, 1 ~ 2 
regarding exemption to 'Marathi 
Mission' under section 10 C230) 
of the Income-tax Act. 1961 for 
the period covered by the asae.u-
ment years 1979-80 to 1982-83. 

[Placed in Libracy. see No. LT· 
4454/82) 

)2.07 hrs. 
(PAR.LIAMB"ITAR Y COMMITTBFS 

SUMMARY OP WORK) 

SECRBTAR Y : I beg ~o lay on the a ~ 

a copy of the •p \rliamentnry Committees-
of work' (Hindi and Engllsh versions) 
~rtainin  to the period 1 June, 1981 
to 31 May 19b2. 

MESSAGE FROM RAJYA SABHA 

SECRETARY : Sir, I have to report the 

following massage received from the Sec;-
retary-Genera 1 of Rajya Sabha :-

"In accordance with the provision of 
. Sub-rule (6) of rule 186 of the Rules 
of Prodedure and Conduct of Business 
in the Rajaya Sabha, I am directed to 

return herewith the Assam Appro.pria-
tion (No. 2) Bill, 1982, which was passed 

by the Lok Sabb at its sitting held oq 
the 5th August, 1982, and transmitted 
to the Rajya Sabha for its recommen-
dations and to state that this House has 
no recommendations to ·make to the 
Lok Sabha in regard to the said Bill. 0 

'51f '(rq ~  q1«41ot ~r~ :  : 'iElifr GIT, 
'¥i{f lfir ~ t i ir :n~ fltitft' ~o ifto ct:r 
a~ r ~ ~r ( 

12.08 hrs. 

COMMITIEE ON PRIVATE MEMBERS 
BILLS AND RESOLUTIONS 

f orty--elgbth Report 

Sbrl. G Lakshmanan (Madras North) : 
I bes to present the.Forty-eighth Report 
(HU.ell and English versions) of the Cornmi-
tee on Private Members Bills and ~ 
lutlom. 


